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1 NDMC Property Tax 29.01.2026          41,25,83,411.00        41,25,83,411.00 
Government 

Dues
 NA NA No 0% 0 0 0                              -   0%

41,25,83,411.00         41,25,83,411.00       -                           0%

Amount of claim 
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difference

Total

Name of Corporate Debtor: Nurit Properties Private Limited
Date of Commencement of CIRP : 12-06-2025

List of Creditors as on : 28.04.2026
List of Opertaional Creditors (Government Dues)

S. No. Name of Creditor 

Details of claim received Details of Claim Admitted 


